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CENTRAL ADMINISTRATIVE TRIBUNAL
KOLKATA BENCH, KOLKATA

.

No. 0.A. 351/00368/2019 , ' Date of order : 03.04.2019
M.A. 351/00238/2019

‘Present Hon’ble Ms. Bidisha Banerjee, Judicial Member

Hon'ble Dr. Nandita Chatterjee, Administrative Member

1. Dr. AK. Saha,
S/o Late S.C. Saha,
Chief Medical Officer - S .
Posted as In-Charge, . \
District Jail Hosp1tal,
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5. Dr. Ar"f\“f?é’.'t'='-M-eo,sa,%. ozt
S/o. Late Moosa Al, '
Chief Medical Officer,
Posted at BJR Hospital,
Car Nicobar - 744 301.

6. Dr. Nicolas,
S/o. Late Magnes,
Chief Medical Officer,
Posted at G.B. Pant Hospital,
Port Blair - 744 104.

7. Dr. P.K. Palit
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S/o0. Sadhan Kumar Palit,
Chief Medical Officer,

Posted at G.B. Pant Hospital,
Port Blair — 744 104.

8. Dr. C. Jameela Banu,
W/o. C. Hamza,
Chief Medical Officer, . ~
Posted at CHC Bambooflat, '
South Andaman, N
Port Blair - 744 107. IR

9. Dr. Ganesh Samadder,
S/o. Late S.N. Samadder,
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Port Blair - 744 104, "
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13. Dr.AB. Ajit-Kumar,. -+
S/o. Late E A. Basu Kumar,
Chief Medical Officer,

. Posted at PHC Billiground,
North & Middle Andaman,
District - 744 201. .
/ |

14. Dr. Arpita Saha, , .

W/o. AK. Saha, .

"Chief Medical Officer,
Posted at G.B. Pant Hospital,
District - 744 201.
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15. Dr. Damyanti, .
W/o. Dr. Ganésh Samadder, -
Chief Medical Officer,
L Posted at G.B. Pant Hospital,
Port Blair - 744 104.

16. Dr. Grace,
W/o. Late Harry,
Chief Medical Officer,
- Posted at G.B. Pant Hospital,
Port Blair — 744 104.

17. Dr. Izra Begum,
W/o. M, D% Manssor, by
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- 21. Dr. Rekha Verma, o
W/o. Dr. Ajay Verma, '
- Chief Medical Officer,
Posted at G.B. Pant Hospital,
Port Blair — 744 104.

22. Dr. Shailaja P.,
W /o. Sarela Ratnam,
Chief Medical officer,
Posted at G.B. Pant Hospital,
Port Blair — 744.104.




4 m.a. 351.00238.2019 with 0.a. 351.00368.2018

23. Dr. Subrata Saha, :

S/o. Late N.C. Saha, ‘ -

Chief Medical Officer, ‘ g

Posted at PHG, s .

Kadamtala - 744 209. . ' g

24. Dr. Sujata,

W/o. Dr. Navin Govind,

Chief Medical Officer,

Posted at G.B. Pant Hospital,

Port Blair - 744 104,

25. Dr. S. Sunil Kumar,
S/o0. K. S1vanandan,
Ch1ef Med1ca1a0fﬁcer;—-3‘

., Un1on ‘of IHdIE,
SemceTthrough—'Secretary to the
‘Government of India, o
Ministry Health & Family Welfare,

Nirman Bhawan,
New Delhi - 110 001.

2. The Lt. Governor,
Andaman & Nicobar Islands,
Raj Niwas,
Port Blair - 744 101.

3. The Chief Secretary,
Andaman & Nicobar Administration,

<y -
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Secretariat Building,
Port Blair - 744 101.

4. The Principal Secretary (Health),
Andaman & Nicobar Administration,
Secretariat Building,

Port Blair - 744 101.

5. The Director of Health Services,
Directorate of Health Services,
Andaman & Nicobar Administration,
Port Blair — 744 °101. ’
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joint prosecution of the O.A.

On being satisfied of the applicants’ commonality in cause of action
as well as ihterest, the M.A. is allowed and is disposed of accordingly.
3. Heérd Ld. Counsel for both sides; examined documents on record.
The matter is taken up at the admission stage.
4, Ld. Counsel for the applicants would submit that the applicants

had been pfo'fnoted to the post of CMO (NFSG) vide orders d_é.ted
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17.2.2015 pursu'ant to DPC held in 2015, which, however, was cancelled

in compliance to orders dated 5.1.2016 passed in O.A.. No.

351/00179/2015 (Dr. Thulsidasan - v.- Union of India & ors.). The

matter -travelled upto Hon’ble Apex Court. _As‘legally advised, the

~

. respondent authorities thereafter constituted a DPC as per recruitment

rules of 2013. The DPC met on 14.12.2017 and considered the case of all
the CMOs including the applicants in the instant O.A. for promotion to

the post of CMO (NFSG) and the recommendauons of the DPC were

forwarded to the M1mstryi, of Hgaiﬁl &;?Famﬂy"Welfare, Government of
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Indla As the M1}n1stry, however, has st111 n6t dec1ded on the
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5 Iz ;«Gounsélrf%w-the appllc%pt also
draws attentlon st; fﬂe : fact that the applica;ts vhael pra§ed for
con31derat10n :Jf ‘the resp?;}dentﬂauthormes in- (_}ov;r;fnegt }f Ind1a vide
their representatlon dated 2640, r~2E)t18 (Aﬁ“i;:e;cur; A@ff; th”gO A.) but the

s Mo e ,
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respondents have faﬂed to take” any-action’ thereon«

5. Ld. Counsel for the respondénts,_ a.lthough,‘not objecting to the

innocuous éubmissions of the applicants, furnishes before us. the
miﬁuté_s of the Review DPC/ meetir[lg held on 14.12.20 17;.@3 forWaJ\'d,ed to
the Ministry of Health & Family Welfare, Government of India on
3.1.2018. Ld. Counsel for the i:espondents also cites the orders of this
Tribunal dated 28.3.2019 in O.A. No. 351/00920/2018 in which the

applicant had approached the Tribunal on similar cause of action.
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6. Havjng perused the minutes of Fthe DPC meeting dated 14:12.2017,

‘i‘t is seen -that the applicanﬁ are enlisted from Srl. Nos. 37 to 56 as well

as at Srl. No. 59 of the said p_:;oceedings in which th‘ey; "have been

recommended for promotion to the post of CMO (NFSG) in the scale of

PB-4 — Rs. 37400-67000/- with GP of Rs. 8700/- + NPA (Pre-revised)

w.e.f. the dates mentioned in Column 7 therein without linkage of

vacancies. -

7. In view of the above, we direct the r,espondent authorities to
J

dispose of the representi?t%on ipfa teH‘e apphcanb iNo. 1"dated 29.10.2018

n 5 3 ’3'0

m

% f
‘(Annexure A9 to, thg “0.A.), if received, in accord'a:nce Wlth law and to

. ST S &
B, sl i“t‘g%ﬂ%w & - B

e z
_convey their dec151on in ,‘tﬁhetf o) f& 3 reas%?e wand Speakmg order within

A

§ 'r

Ty, Vit . ’g

2 penod of, four rnont.r s frormﬁ.the f%celpt of thlS; orden. While
5 /A {1?, % ﬁ;”sil ' _: - : 3 o

dlsposmg»-.ef the san}e nrespond

‘-;VS‘A "g,‘ 14

'z

t

3 : . :
'osed of w1th the d1rect10 is as above;N;Although

i ’rj,'«,

The

4,

i BT

.RJ

there q,wﬂl be nog@orden@, '-ahtsgare chrected to deposxt 3

.{" " ‘#ﬁb’i "" N %I@f “%. ?’:
P . . ; i o N a
1nd1V1dua1 court rfees 1nbnthei”Reglstry ?’f”""ﬁ (ﬂ"&,;‘?x@ 13 g
i ‘: a", v : 1‘3“ A ?_-”
9. A copy of’i‘the letter dated-m3 1. 20r1~8’“ addressed to’ thegschmstry of
? PN 15 »(, sr"
Health & Famlly Welfare enclosmg the xfnnu es offthe Ré‘\ar{ew DPC held
lgﬁp
o o - «
on 14.12.2017, is taken on record"fww«r'*‘"“‘ e
. 6w, T | b ———
{Dr. Nandita CHatterjee) : {Bidisha/ Banerjee)

Administrative Member . Judicial Member
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